WS § kil B gl o i ot
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fe e & wea § ag siegr a4, waty -

“forg @2 § & afqwram ¥ 2w ¥ 5%
sl # sqrex fawsdr §5z F7 amA
Wy gu fagrr wvm weada A
oAt & g g 2ua w4qrfgs 03
w1 Ieae g fwar wmar & 07 (297)

f& wzara & w7 & 7g A0 A0, iy -

“frrg @z & fr mfgwrewr & 9% I &
feamt & ggdlT wAEEar &7 Z@A
gu fa=ré &) faeqa aywaroi &7 =i
T F wE g fead weAw dwimy #
F9 & &4 AT TARFNT ATET 7
=aegr g1 17 (288) '

f& geara & wea ¥ ag AT A0, wAly -

“feg @z & & wfwwmw 7 7w 7
geaia safaa fosr =mFegr | HET
ofeFaq FTA FT ZyT FTIFT 57 3077
aE fwar mar & 7 (289)

& 9rard & w7 § gz M A4, 7477 -

“forg @z 2 fF afgarow ¥ ordla
offerf® aa1 sa<iia qger & =
TS9E WX AFEl ¥ wIt|T frwre
# far oy vd faeas wod=ww 47 39§

@ @ T g " (290)
& weama & weA & 7g Argr w0d, waig

‘frg Az A @A & R oIw F oF oA

™ AW & samF fgAre w73
T=t %1 7€ & A 7 fagrr wsw #
feqg seFaregr vy aw #1 I+
ATET &I TAT AF AT AT A
F"TQT"RTT&I'” (291)

f& weara & weA # gz Wrer 903, waig -

! az ¢ f& giaamor ¥ g &
fad T feamat &1 srgfas
¥ Qi 77 qT F97 ¥ fA4q
¥ aurw forar gegreal & fazdy
A qUT FO@ WTHIA Tz AT
wr W=t adt &1 A E " (202)

3

393

1530 hrs,

REVOCATION OF PROCLAMATION
RE STATE OF KERALA

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS

Begusarai (Res.)

AND IN THE MINISTRY OF PAR-
LIAMENTARY AFFAIRS (SHRI P.
VENKATASUBBAIAH): Mr, Speoker,
Sir, with your permission I beg to lay
on the Table a copy of the Proclama-
tion (Hindi and English versions)
dated the 25th January, 1980 issued
by the President under clause (2) of
article 356 of the Constitution revok-
ing the proclamation issued on the
5th December, 1979 in relation to the
State of Kerala, published in Noti-
fication No. G.S.R: 17(E) in Gazette
of India dated the 25ih January,
1980, under article 356(3) of the
Constitution.

15.32 hrs.

RESOLUTION RE SETTING UP.OF
A PETRO CHEMICALS UNIT AT
BEGUSARAI (BIHAR)

MR. SPEAKER: Now we proceed
with the Private Members’ business.
Before we take up the resolution of
Smt. Krishna Sahi for discussion we
have to fix time for this resolution.
Shall we fix two hours?

SOME HON'BLE MEMBERS: Yes.
The second resolution is more impor-
tant.

MR. SPEAKER: If there is time we
will take up that.

st gt ;g (FTIT) o we
agizm, & geATT FTAT -

“qg wET ATA AVEIT 7 wiayem AT
g fF a7z ammvm (fame) ® oW
yEfawe FTrAT #1 wfaasa wqreAr
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[ ey goor =] st & fom & mpy 3w oW1 Ao oA
aegfeafs 2z & fe 3w =9y Tgarws @i Al 1 % @y @@ www ¥ 9w
'ﬁ*"ﬁ?l ruft I@m-wat &7 97- @izt g fs afx agt o dpgam & v
TqT ¥ XX F AgA warwyd @id @ wE wiawe YT ) WA g1 oAy g A oewi
of, afwx 71T WA M oqT T ¥ Wl A W fAuoag 0w aves

fag @

fre wam o WFrEfeew e &

WA ¥ wwi Wy # oW @y 8, @@l _wAfaw o swma & gror & owmdw
-fawsr ¥ T HTA  TAW-TZEAT wAT S ¥ WWE ®T WEAr § W gewie
dam & 1 A, W@ o wegfewe, A mesﬁﬁmﬁm
T WIE "Y1 HETS THF AGA § 1 IAT Ffawm  sreAm A ® WG|
WA W AwAd gEd o @@ & qw v oy ar oAy § & dTewm ® oo owwe
) dETE & Ak ¥ gEtaew ww Fremert @ st wfearssr &1 wowr
# frava s & TETm wwmow onw ? A wE AT A AW E, gEwy mwi
an s @a & ) @t o W frer- T Het dfen sETgT W dgE @ 0w
T8 ¥ Sizarea w1 gewTn § W agiar W E AW A wEwTA sve welr et
fagre @v#1T %1 % g@m AT wwA 6@ tferr widh & 37 & ) wF i fawarw 2
2, wgt ® 3w fage & fawen &1 wighA fo At gfawr it ¥ Fqew § ag wvere
frs awft % fRfaws oedt o A A v e 3w g1 A%
frate srawrman & ) wTor dwar @@t & aEe MR. CHAIRMAN: Resolution
w1 WA B | WEafaww ey & fav moved.
foas ot wifefgm o owea & a7 a9 “This H . .
awt Fuww & | Wy o & fr aE T is House calls upon the Cfov-
auwd A b v & oWt ® ernment to set up a petro-chemicals
il W W .  wr T k.'  fr uni{ at Begusarai (Bihar) without
Avar agi® fow =wwar 2 fow Y f& ™ iy Selhy.”
wim & faw agr &1 wwrw oo B SHRI KEDAR PANDEY (Bettiah):
wve-wilt wonk § were Shere s S Mr. Chairman_Sir, I support this Re-
wr w% & Wi warh wr vt & e solution. At Barauni we have got an
W # wwdr gramm s S"’ﬁ % industrial complex. We have differen{

types of industries. We have got a
therma] power station; we have got
a fertilizer plant and there is the
oz wwrA: T SUW TATET £ 39 A WA Barauni refinery also. There are infra-

o% g TR Wl A faer & oW owm structures for petro-chemical indus-
qdr wAA § wigw fewrgAdr goEr €1 2 tries. Sir, with this end in view this
v wfzamgee &1 gy & ) od7 feafr § particular place was developed and
afz TZt v WrEfwww TR &1 wwwen we have this industrial complex. I
r WAl & A1 A 0% FEE-miwedz TEer was there in Bihar Government for
g1 wdr & WY Ag wgi Uw @I W T many years, | know the history of
g1 wdr 1 3w & gy fawr wawA ® the development of these industries.
fawrar § w19 "ER GgNAT | With this end in view we have start-

% @& ¥ wrEfrww s & faw ed this industrial complex at Barauni.
qHET  ETEIEET qﬁ-{g F |\ @D 1TIT'T: We thought that we shall be able to
mATTA WY STHITHS F 9res wy S § ) have a petro-chemical ipndustry. When
oy feafr & w fweh Tzt varfrr A there was the Congress Government
1 oEmfREA @ g W IET W they initiated this scheme, We sent
T 39 & oy fawmE @ it to the Centre. It was at that stage
wrfas W‘Tﬁ‘g AT EET WY q!'q Hor that this Janata party government
% ¥ fromw vedw Ao gfm @l came into being, This is the position

to day.

iy wwa § & wifers #daw & As we all know, Bihar State is a
ware @ gww aro fage s @ afa- major State. It comes just after Uttar
o7 & WX I K o1 ag ¥ETw A7 F Pradesh. It has got a very big popula-
frem v & 1w gfw o w7 wrarfe tion of 60 million people. Then, as:

¢ e wgt o wfaww w0 foi far as mineral resources are concerned,.
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it is a very rich State. There is no
doubt about it. In Bihar we
have got mineral wealth to the
tune of forty per eent of the
national mineral weajth. We
have got coal, iron and we havé
also got sufficient water resources.
Therefore, this State is basically the
richest State, but the paradox is
that the people of thig State are
very very poor. If we take the
country as a whole, we have be-
low poverty line 55 per cent population
in the rural areas gnd 50 per cent in
the urban areas. In the case of Bihar
alone, 76 per cent of its population is
below the poverty line. The poverty
is at the lowest depth there. Ag T
said, the people are very poor, though
the State is very rich basically in all
respects. This is the paradox in so far
as Biliar is concerned.

It iz therefore, imperative that the
Central Government must give a seri-
oug thought to thig gituation. We know
that ours is a poor country, but this
regional imbalance should be removed.
As compared to Bihar, Punjab is rich:
as compared to Bihar, Haryana is rich;
as Compared to Bihar, Maharashtra is
rich. All these States are limbs of
India. Bharat, and if Bihar remains
poor and it is not developed, how
can you think of a prosperous
India. If we think of our na-
tion as a whole, in that respect also,
it ig the national demand that this
petro-chemical industry must be set
up in Begusarai, very near to Barauni.
We must think of it seriously.

The raw material for pgtro-chemi-
cal industry is neptha which is pro-
duced abundantly in Barouni reflnery
and it is but desirable that that raw
material must be utilised for petro-
chemical industry very near. We
have got thermal power station, we
have got energy, we have got all these
things. The only thing is that we must
set up a petro-chemical industry at
Begusarai, which is 10—15 miles from
Barauni.

SHRI CHANDRAJEET YADAV
(Azamgarh): You have an excellent
case; you must get it.

L]
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SHRI KEDAR PANDEY: The raw

‘material which is produced at Barauni

:Es sent to other places in India for use
in petro-chemical industries. Is it not
Injustice angd is it not unwise? After
all, Bihar is also a limb of India, What
is the transport cost in sending neptha
from Barauni to other places? You
send neptha w0 Gujarat, to Mathura
and to other places where there are
petro-chemical industries. Don't you
calculate the cost of transportation?
It will be economical if we set up a
petro-chemical industry at Begusarai.

Then, what about the unemploy-
ment problem in thig area? If we set
up such an industry at Begusarai, we
will be able to provide employment
to the unemployed youths of my State,
Bihar. That would help in the removal
of regional imbalance to some extent.
We should consider the possibility of
setting up a petro-chemicals industry
at Begusarai, from all pointg of view.
The Central Government must take
them into consideration. It has been
neglected up till now. But now Mrs.
Gandhi is the Prime Minister of this
country. This is our Government, I am
proud to say that this is our Govern-
ment. This is the Congress Govern-
ment and we are proud to say like
this. So, in this House also we should
raise this point. You should also join
with me. The whole House should
support this demand, gso that I may
get some strength from vou alse,

My Minister, Mr. Sethi is here. He
should take all these points into con-
sideration.

So far as the Bihay Government is
concerned. there is practically no Gov-
ernment there. I do not say this be-
cause it is a Janata Party Government.
But the Government there is doing
nothing. It has got nothing to do with
politics. It is a national project. The
Government must take this resolution
seriously. With these words, I support
the resolution whole-heartedly.

' SHRI CHANDRA SHEKHAR SINGH
(Banka): I rise to support the resolu-
tion put forward by the hon. Member
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[Shri Chandra Shekhar Singhy

from Begusarai. The case for the esta-
blishment of a petro-chemicals com-
plex at Barauni is one long story of
neglect and very indifferent response.
The Barauni refinery is the oldest 'and
the largest refinery in the public sec-
tor. We sacrificed more than a thou-
sand acres of very fertile land and up-
rooted hundreds of families, to build
up this project, in the hope that a pe-
tro-chemicals complex would be de-
veloped around the refinery and pro-
vide jobs to thousands of young men
in the State. We are sorry to say that
this project wag relegateq to a back
seat. Petro-chemical complexes have
¢o far been glloweg to take shape in
other parts of the country complete-
ly over-looking the claims of the Ba-
rauni refinery.

I would like to give a little detail of
the effort that has been made in this
direction by the Government of India
and the State Government. Govern-
ment of India, Ministry of Petroleum
and Chemicals constituted a working
group for planning and manufacture
of petro-chemicals during the 4th
Plan, which submitted its report In
1964. The report envisaged (1) the
establishment of z naphtha cracker
unit to provide the feedstock of basic
organic chemicalg and intermediates;
(2) the utilization of hydro-carbons
and gases to produce polymers and
plastics, synthetic fibres, detergents,
insecticides and pesticides, synthetic
rubbers, carbon black etc, and - (3) the
manufacture of nitrogenous fertili-
zers from naphtha gand associated
gases,

Subsequently, a Petro-chemical
Project Team was set up by the Gov-
ernment of IndTa for developing Pefro-
chemicals and allied industries around
Barauni Refinery, which submitted its
report in April 1966 and suggested
setting up of an Aromatic Plant,
Capoolactum Plant and such other
units. Based on the recommenda-
tion; of the Report the Government of
India gave a token allotment for this
project in the Fourth Plan for setting

JANUARY 25, 1980
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up an Aromatic Plant during the
Fourth Plan period. At the suggestion
of the Government of India, the State
Government drafted the services of
M/s. Engineers India Ltd. which is &
Government of India Undertaking
which made a detailed feasibility re-
port in 1972 for the establishment of
pefro-chemical complex and down-
stream industries at Barauni.

No concrete action was taken at any
stage for the implementation of these
proposals. It was at one time argued
that since part of the crude require-
ment for refining at Barauni Refinery
would be made up by imports for
which sources were not fixed, the type
of petro-chemical complex which can
be developed around Barseni could
not be decided. Now with the coming
up of the Mathura Refinery, Naphtha
can be fed from this source to Kanpur
and Gorakhpur. Also now that the
full capacity of 3.3 million tonnes of
crude per year is being supplied from
Asgam, the raw material Dbase is
firmly decided ang the situation calls
for decisive action in this respect.

The establishment of petro-chemical
complex at Barauni would completely
revolutionise the industrial face of
Bihar. Naphtha cracker and reformer
unit would form the base of synthetic
fibre to meet the clothing needs of the
people, It would provide raw-material
for plastic and rubber for the manu-
facture of a large number of essential
consumer goods. They will pave the
way for a network of small scale in-
dustries and also help agricultural
operations in a big way.

Mr. Chairman, Sir, it is unfortunate
that for the 1=st 15 vears all the Chief
Ministers of the state and all the In-
dustry Ministers of the state have been
writing to the ‘Government of India,
meeting them, making firm requests
to them and having several rounds of
discussions with them. But this has
led us nowhere, I, as the Industries
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up and made the Government of India

to agree to this, but so far as we all
know, the result has not been very
encouraging, The replies were, ~ as
usual, clothed in sympathetic language
but completely wanting in action.
During thig period a number of
petro-chemicals and downstream in-
dustries have been established—] need
not give the detailed account—in other
parts of the country. But they have
remained confined to certain regions
in thig country anq Barauni’s claim
has been systematically neglected.

1 would not like to call it a case of
wilful neglect. I do not use any
harsh language during this discussion
and want to win the sympathy of
every corner of this House so that the
long neglected demand of Barauni Re-
finery is sympathically considereq and
met by the present Government. I
have every hope that our distinguish-
ed Prime Minister who has taken keen
interest in the development program-
me of our state will certainly look into
it and our very able Minister of Petro-
leum and Chemicals, Mr, Sethi would
give it the most sympathic considera-
tion.

I should like to urge upon the Gov-
ernment of India that it shoulq an-
nounce a firm time schedule for the
establishment of petro-chemica] and
allied industries at Baraunj as soon
as possible. With these wordg I sup-
port the motion and commend it for
adoption to the House,

chemlcals Units at 126
Begusarai (Res.) :
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[t s atediar]

qFIHZ B wL WA Wg g g ¥w &,
drTmdl & v wr§ W wrEaTa w1 Amea
B o gy o fage & e ¥ ¥ g
& samar Ay wodl WU qr WX U ¥ AT
qvA0T BT W & @ N wofl waw 9 |
T 7y W wfeat § vEeraviA wwi aw
frar sroswar @ 7 & fawdm & W @
Tl AT O CART § INE T AT ey F
THT AT FT OF BT AT T § A7 O G
1 afr & Foawy e 30, 40 W &
1944 & 39 /) & 2z mar A
36 aF ¥ 3w gF ® Fg FAATT@ |
H 9 ¥ FAT % fA¥  ww & amwi ¥
q9T 5.4 W@ wOA AT | AfEw IAwT
FFAF ¥ ASAT AG qA¥ % | WIT WAL
A 9T 10, 15 4¥ 9gF FA wGT grav a1
#fower & @@, 33 avw ¥ F9 AT S )
& 7z Gix walfed w7 w@r § wifs 7
9T wAW F Tw & 72

f‘ﬂ?ﬁmm;twg fagre &
WAT HAT A F1 :

wEAAFAT A faw O X UF  FTIRTAC
aa % zfiz ¥ § afer amy swe fagre
1 Irmr w1 fez o 3w ofdfegfr . w5
TR ¥T X UF W@ & o sqmMr v 2
TAF( FATA FIA W A FHIU FUAT AT
arfzg 3 wraar & & agf 97 w9t w7 @
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far = wf afa & fao qrged N e
w1 OwH WE FE R
I AT WBWA w1 wF fH4g @AW F
giar wifge, wav 3« wAre & fear war A,
A wwA AT, AT TW AN & wWeq A%, AR
%rthlo ar 220 Fwmare fawd 3T an
wTar |

ZAT ATETT F WAL W HT W WA
frar, 3=& aga N wawa fen @l W
Wiwaas s g & 5 owa A 5@ aw
# w=i gy & a1 wea frar smar &
dar &1 & @rar S, wWife fawrw 4% &
wgr gAC & 1 F wran wew § f& WX
fag d2ifaaw fafreas 3 g8 gars  ox
fagr FI9 (Zm)
FAT RUAA(Z "7z=q &1 #1f wafw @ 7
7z areare faear @ & 1 gw fwdr o
qATH FT FATH 24 FI wrATAAA T@gd F
B AT ATAI A TH AT A 3@ W E | AW
WA qima A F | (cgwew) RrAAE
qEEq NAMTTANT FY 14 FL W@ § ) FF
ar TaarzRwa At faT ggd gEr &, WU
ZH @A 9g9 &l AT 4T |

¥ ) WPRT & WIEAW ¥ F[TRTT FI
uF gurd qAC ArgAr g faeedl ¥ g
grar vfmgd A% 9T 40 FHT TIGT @Y
ZIAT 2 | WAT AZ 40 FOT F94T A INH
a9 A1) ¥z ww T owrfz oA
Fd 397 fagrt & TH 999 qrE7 wuw
oYr Er-faws FEOHFT 9T JAMT KT BHAT
gr oA g, @ fwe 9% #7 "3y I3 A
S®ETA AZ] EN( | wZ WHTAAT ¥ WAEC
g fw #ar 40 717 *4q WYY I¥ A ¥
@il W Ardr di¥E, A 9T oo
1) Tl &1 weAmre faeen ® fward
ax-%z7 % fau =% fagr @@ av S¥7
fagre ¥ warar sndew, @gt A 80 wadl
watdr A %) Yar & Ay @ g,
wzi ®1 asrd) fggeara & o fed@l o)
gyaw ¥ ZF@d &1 A0 fawd-—-398 wiaw
g mz ww afqardt gae ¥ (Ggeare)
B TA AAl FT wMe [ (WO gwrd)
qrgrr 4 @aer fear qr v oofowd =+

wdl wgreg & ¥ owrdAr g fw oo oA
A2 TR qEAIT & HWT F1R/ NI TR
arg # =z faweli 9 a@ wew Ll
1w 2 1 dar fe 7% famr, ofi gi@ & w3r &
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State from the point of view of peo-
ple.

Ag far as the question of develop-
ment of Bihar as such, and particuiar-
‘uttar’ Bihar which the hon. Members
have mentioned here, is concerned,
the question of petro-chemicals would
not have arisen if the Barauni Refinery
had not been established. Therefore,
the House would kindly appreciate
that the intention of the Central Gov-
ernment to develop this area was
there. The Barauni Refinery has been
established not on the basis that crude
is available in Barauni. Normally it
ig said that induistry should be establi-
shed where the raw material for that
is available, Thermal power station
should be located where coa] is avail-
able. It is rather difficult to carry
coal in order to run thermal power
plants. It is economical, it is better,
if thermal power stations are located
in such areas where the raw material
like coal is available. That also
solves the problem of transportation
and transport bottlenecks. There-
fore, thig is an admitted fact and Gov-
ernment should generally go by this
that wherever the raw material on
which a particular industry can be
based is available, the industry should
be estiblished there. From this point
of view I would only like to make one
point clear, that the debate wag very
nice, members were quite suggestive
and they have put forward their case
very strongly. I am only sorry for one
thing—for the heat which was genera-
ted by Mr. Paswan who is quite young,
energetic—he appears to me like that.
, But unfortunately he seems to be

stepping into the shoes of Mr, Kach-
chwai and unnecessarily, where heaf
is not necessary, he generated the heat
saying that nobody will be allowed to
speak after a year. That was mnot
the object. We are all here, we
allow each other to speak and under-
stand each other and understand the
problems and then find a solution par-

in such cases where thereis
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SHRI P. C. SETHI: In a way 1 am
elderly to yoy and although I belong
to the other party, I have every awu-
thority to give you an advice as a
friend.

As far as this Barauni refinery  is
concerned, this refinery was establish-
ed there only to develop that area.
Although originally pipeline wag laid
there from Haldia and thig refinery
was based on the basis of the
importeq crude, but,  fortunately,
for us thiy pipeline which comes
from Haldia to Barauni is of a
smaller capacity and it could not have
increased the capacity of the Barauni
refinery. But fortunately, for Bihar and
for us, particularly for a country like
India which needg petroleum products
So badly, it was good that we could
pump in more crude from .Assam to
the Barauni refinery and increase its
capacity, Had it not been established
there, the question of petro-chemical
complex coulj not have arisen at all.
Therefore, the intention of the previous
government was very clear—that we
are inferested and we shall continue
to remain interested in the develop-
ment of all backwarg areas, particu-
larly, where very large sections of
society are living and where nature
hag given us abundant resources to
develop that area. ‘The only con-
straint could be financial constraint.
But then it coulg be phased over. Tt
is true that in a country like India
everything cannot be done in a very
short period of time. The only con-
straints could be financial, .

As far ag this aspect is concerned, I
fully respect the feelings of the hom.
Members who have expressed strong
feelings, This petrochemical complex
would naturally be based on the out-
come or whatever is the preduce of
the Barauni refinery, :

I would in brief like 16 give fhe his-
fory eo that yoy eam appreciate the
matter. As o as fhis guestion I

e A e L S A BT e W
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concerned, a Working Group was con-
stituted by the Government of India
to go into this matter and this Work-
ing Group was appointed in Septem-
ber 1977 for the first time to go into
the complex problem of finding out
what could be done in regard to the
petrochemical complex. But, unfor-
tunately, the Government was indeci-
sive. 'They could not force the issue
in a time-bound programme for which
the hon. Members now ask this gov-
ernment to have a time-bound pro-
gramme, with the result that this
Working Group which was originally
constituted in September 1877 was
reconstituted in May 1978. There-
fore, all these 8 or 10 months were
lost unnecessarily only because the
then Government perhaps was interes-
ted in this person or that person com-
ing into that Working Group.

Therefore, unnecessarily, thig time
was lost. Anyhow, this Working
Group Report has gone into wvarious
factors. I would not like to waste
the time of thig House,£ At this mo-
ment, I would only say that the Work-
ing Group report was submitted to the
Government on 28th of February 1976.
Thereafter this was considered in the
ministry and by the Secretaries at the
meeting convened by the Member
(Industry), Planning Commission and
a decision was taken at the official
level and the same is being processed
for obtaining various approvals,

Ag far as the location is concerned,
it goes without saying that Barauni is
bound to have 3 Petro-Chemical Com-
plex based on Barauni products. The
only question is about the location of
the complex, Unfortunately, the
previous Government too could not de.
cide about its location, I do not know
why they were delaying it. Maybe.
they were not very sure as to what
‘was to be done. Our Government is
hardly seven or eight days old. But
- we have taken an immediate decision

JANUARY 25, 1980
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will go into the question of location.
This will be based not on political con-
siderations, not even on considerations
of favouritism to this area or that area,
to this constituency or that constituen-
cy. Normally those members who are
ministers wield more influence, better
influence than otherg and they try to
take away something to their consti-
tuencies which normally should have
gone to some where else. We
are constituting this Committee purely
on technical basis which will consist
of such people who will go into the
question of location only from the
point of view of merits, I can only
assure the hon. Members that I have
heard them with rapt attention and
I have noteq down the points which
they have made. They have made
out a strong case for this, I would
give them-a full opportunity for ex-
pressing themselves. Not only that
They can also prepare the data or
memorandum on a scientific basis
pleading the causes for the particular
location which is being mentioned in
this Resolution. After the Commit-
tee is set up, we will give full oppor-
tunity to the hon. Members coming
from Bihar whether from this side or
from that side—we will give them
three days or seven days—we would
not mind it, we would give a full op-
portunity to hon, Members coming
from this region to express themselves
before this Committee g, that they
can take intg account their viewpoints,
technical and other favourable points,
mentioned in favour of this particular

proposal,

Even after constituting this commit.
tee, T would like to assure the hon.
Memberg that we will give this Com-
mittee a time-bound programme.
This would not be like 3 Committee
where dates are generally extended
because the Committee is not able to
fulfill fhat. Various Committees and
Commissions are appointed but they
are never able to complete the work
and always the dates of such commit-

tees ang commissions are extended. It
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is said generally that if you want to
avoid a particular thing or to delay it,
then appoint a Committee. It is not
our intention to appoint a Committee
for that purpose. From that point
of view we would not want to delay
it. It will be a Committee which
would hasten the entire programme.
We do not want to waste the products
that would come out of the Barauni
Refinery 'We want to utilise them in
the best possible way for the benefit
of the country, our countrymen.

Mr. George Fernandes has said
something about the Asian Games. If
they would have taken up the work
during their regime, it would have
cost us Rs. 22 crores. Now it is go-
ing to cost us Rs. 32 crores, It would
not be the pride of a nation before the
interpationa] comity of nations if you
say that the Asian Games would not
be held in India

As g matter of fact, this was a cabi-
net decision. Even your previous
Government’s decision was that the
Asian Games would be held here. But,
unfortunately, Chaudhury Saheb had
his own say which was over and above
the Cabinet decision. According to my
information the Cabinet decision was
never revoked. But he himself on
his own started saying in public
speeches that he was not in favour of
holding any Asian Gameg here. Why
should he say so when it is a Cabinet
decision. Now, on account of the
cost escalation, we are going to spend
Rs, 82 crores instead of Rs, 22 crores.
The Asian Games would definitely en-
hance the prestige of Indians and this

_ country throughout in the comity of

- nations. And, therefore, we are proud
that we have taken a correct decision
and we have undone what was very

¢ unfair and which was bad for the
name of our country, I am particu-
larly mentioning thig point that Asian
games.......,

ot wie ww dew (swre) R
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As far as petro-chemical complex
is concerned, it is not a question of
ten or twenty crores. It is a ques-
tion of 500, 800 or 1200 crores, By
and large as things will grow and if
Barauni refinery’s capacity is further
enhanced then petro-chemical complex
cost would not be less than Rs. 100 to
200 crores. It is going to be a big
affair. By stopping the Asian grames
and sparing Rs, 32 croreg you will not
even have the foundation of a petro-
chemical complex.

Further, Sir, I would also like to say
that petro-chemical complex is not a
thing which woulq only enrich a par-
ticular area where it is going to be
located. A complex itself means that
it is going to be a number and variety
of factories, number and variety of
productg coming out of this refinery.
Therefore, Sir, it is bound to be that
it will spread out. It will not only
help a particular place but it will help
the round-about area in a big way and
out of these institutions which would
come cut of the petro-chemical complex
many other subordinate industries and
allied industries based on them would
also crop up and come up.

Sir, I fully appreciate the sentiments
of the hon'ble Members, I can only
agsure them that we have no preju-
dice. Unfortunately, it appears that
there ig a fear complex and thereisa
doubt that we would not favour this
area. 'There is no question of favour
or fear. According to me this area—
in view of the fact that Barauni re-
finery is there I am saying only from
layman’s point of view. I am not a
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miles this side or five miles that side
is immaterial  Therefore, I would
beg of the hon’ble Members that we
fully appreciate their sentiments. We
fully appreciate their pointg of wview.
We have appreciated the arguments
advanced in their favour, They will
be given full opportunity to express
themselves before this Group and I
again assure this House that it wil] be
a time-bound programme. We will
try to take up this programme in most
earnestness. Therefore, ] would re-
quest the hon’ble mover of this Re-
solution and other hon’ble Members
that in order to avoid controversies
they may not presg it, Once you
name a place then there are so many
controversies, We have seen what
had happened when there was one
Chair and three contestants. If there
is one Chair and one person then there
is no problem. Therefore, if you pass
a resolution like this naming a parti-
cuiar place without support of the
technical data that would create prob-
lems rather than solve them. Unneces-
sarily people found-about. will say
we also have got a claim.

Therefore, in order to avoid heat,
in ‘order to avoid controvercy, and in
order to have a just and a technically-
based decision, I would request her
to withdraw the Resolution, I would
urge upon her that in her own interest
and in order to avoid embarrassment
to the Government she may kindly
withdraw the Resolution and cooperate
with us. Thank you.

st woor wnit : wwafw weEm, &
oOE WTETW ¥ WA W

JANUARY 25, 19080  chemicals Unit at 144

Begusarai (Res.)

W ¥ 0 wgw ¥ @ J
fRpEad &1 ArOW ST 6T & wET
# gwr v T fewmgd Wi
i Fgadr ard wHw g fow # ifew
FfAww wTCAFT T EATGAT g1 awar &

¥ o weRl & @ wrAAg wEr WY s
g gae AW g WX mOw gEE W)
| FJ&qr g

=) ufe W@ WEE gy gEA o wTeE
% 09T @39 FTUTFE Y wwar §

SHRI CHANDRA SHEKHAR

SINGH (Banka): If the Minister has
objection to this Resolution only be-
cause a particular place is named,
with your permission, I move:

“For the words ‘Begusarai
(Bihar)’ substitute  ‘around the
Barauni oil refinery.’

This is what I would like to be
substituted.

MR. CHAIRMAN: Order please.
You have to move an amendment.
There is a procedure. Let ug follow
the procedure, Now, the point is
this: Since Shrimati Sahi wants te
withdraw her Resolution, I have te
put it to the House. That is the pro-
cedure. I am now putting it to the
House.

Is it the pleasure of the House that
the Resolution moved by Shrimat
Sahi be withdrawn?

SOME HON. MEMBERS: No,

MR. CHAIRMAN: I am putting it
to the House. Since there are voices
objecting to the withdrawa] of the
Resolution, I am putting it to the
House now. The qutstion is:

“This House calls upon the Gev-
ernment to set up a petro-chemi-
cals unit at Begusarai (Bihar$
without any delay.”

SHRI GEORGE FERNANDES:. Sir,

let us be clear. Are you putting the
withdrawa] motion or the main Rese-

- lution to the vote of the House?

MR. CHAIRMAN: Withdrawal is
always done with the pleasure of

When objected
the rule is . objectiom
1 , then, the

3

?
it

)

1
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is, the main motion or the main Reso-
lution has to be put to the vote of
the House.

SHRI GEORGE FERNANDES :
90 now it is the Resolution which
you are now going to put to vote.

MR. CHAIRMAN: Yes. It ig the
Resolution, not the motion for with~
drawal.

SHRI P. C. SETHI: Sir, may I
make a submission? Sir, when a
motion for withdrawal hag come, the
norma] practice is this. The only
question is thig that because it has
become the property of the House,
she cannot withdraw it on her own.
The House has to give its consent to
withdraw the same.

17 hrs.

MR. CHAIRMAN: The ruleis that
a Member who hag made a motion
may withdraw the same by leave of
the House. But if any dissenting
voice be heard or g Member rises to
eontinue the debate, the Speaker shall
forthwith put the motion.

SHRI P. C. SETHI: Now the mo-
tion before you is the motion for
withdrawal of the resolution,

SOME HON. MEMBERS: No.

SHRI  GEORGE FERNANDES:
There is no motion for withdrawal
before the House, It is the question
of seeking leave of the House to
withdraw the motion. If there is
a dissenting voice ang if there are
Members in the House who believe
that the motion itself should be de-
cided and if the leave is denied, or in
other words if their is any single dis-
senting voice, the motion itself ghould
be put to the vote of the House. The
only motion before the House ig the
resolution and not the = withdrawal
motion. That may be put now.

MR. CHAIRMAN: I am putting the
motion again to the vote of the
House. The question is:

Begusarai (Res.)
Those in favour may say aye.

SOME HON. MEMBERS: Aye.

MR, CHAIRMAN: Those agamst
may say No. | 4

SEVERAL HON., MEMBERS: No.
MR, CHAIRMAN: Noes have it.

SOME HON. MEMBERS: No, Ayes
have it.

MR. CHAIRMAN: All right, Divi=
sion, Let the lobbies be cleared.

17.05 hrs.
[MR. SPEAKER in the Chair]

MR, SPEAKER: The lobbies have
now been cleared. The question is:

“This House cally upon the Gov-
ernment to set up a petro-chemi-
calg unit at Begusarai (Bihar)
without any delay.”

Those in favour will please say
‘Aye’.

SOME HON, MEMBERS. ‘Aye’.

MR. SPEAKER: Those wagainst
will please say ‘No’.

SOME HON. MEMBERS: ‘No’.

MR. SPEAKER: 1 think the ‘Noes®
haye it. The ‘Noes’ have it,

SOME HON. MEMBERS: ‘Ayes’
have it. {

MR. SPEAKER:
distributed.

The Lok Sabhq devided;

Iet the slips be

Division No, 5]
17.00 hrs.

AYES
Acharia, Shri Basudeb
Balan, Shri A. K.
Basu, Shri Chittaf
Bhattacharya, Shri Sushil Kumar
Chakraborty, Shri Satyasadhan
Chaudhury, Shri Tridib
Choubey, Shrj Narayan
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Choudhury, Shri Saifuddip
Dandavate, Prof. Madhu
Fernandes, Shri George
Giri, Shri Sudhir Kumar
Goswami, Shrimati Bibhg Ghosh
Halder, Shri Krishna Chandrg
Hannan Mollah, Shri
Hasda, Shri Matilal
Horo  Shri Nirel Enem
Kodiyan, Shri P. K.
Kunhambu, Shri K.
Madhukar, Shri Kamla Mishra
Maitra, Shri Suni]
Mandal, Shri Dhanik Lal
Mishra, Shri Satyagopal
Mohammed Ismail, Shri
Mukherjee, Shrimati Geeta
Mukherjee, Shri Samar
Parulekar Shri Bapusaheb
Paswan Shri Ram Vilag
Pathak, Shri Anand
Rajan, Shri K. A.
Saha, Shri Gadadhar
Satya Deo Singh, Prof.
Shailani, Shri Chandra Pal
Syed, Shri Masudal Hossain
Tur, Shri L. S.
Verma Shri R. L. P.
Zainal Abedin, Shri

NOES
Ahmad, Shri Md. Kamaluddin
Anuragi, Shri Godil Prasad
Athare, Shri Chandra Bhan Balaji
Baitha, Shri D, L.
Bansi Lal, Shri
Banwari Lal, Shri
Bhagwan Dev, Shri
Bhardwaj_ Shri Parasram
Birender Singh Rao, Shri
Chandrg Shekhar Singh, Shri
Chandrakar, Shri Chandulal
Choudhari, Shrimati Usha Prakash
Chouhan, Shri Fetebhanu Singh
Daga, Shri Mool Chand

—_—
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Dalbir Singh, Shri
Das, Shri A. C.
Dhandapani, Shri C. T.
Digvijay Sinh Shri
Ekka, Shri Christophér

Era Mohan glias Ram Mohan R., Shri

Fernandes, Shri Oscar
Gadgil, Shri V. N.

Gehlot, Shri Ashok
Ghorpade, Shri R. Y.
Gohil, Shri G, B.

Gufran Azam _Shri
Gurbinder Kaur, Shrimati
Hakam Singh, Shri

Jain, Shri Virdhi Chand
Jaideep Singh, Shri

Khan, Shri Arif Mohammad
Krishna Pratap Singh, Shri
Krishna, Shri S. M.

Laskar, Shri Nihar
Mahabir Prasad, Shri
Mahala, Shri R. P.
Mahendra Prasad, Shri
Makwana, Shri Narsinh
Manphool Singh, Shri
Meena, Shri Ram Kumar
Mishra, Shri Hari Nath
Nadar, Shri A. Neelalohithadasan
Nagaratnam, Shri T.

Naikar, Shri D. K.

Nihal Singh  Shri

Pahadia Shri Jagannath
Pandey, Shri Kedar

Pandey, Shri Krishna Chandra
Panigrahi, Shri Chintamani
Pardhi, Shri Keshaorao.
Patel, Shri Amrit

Patel, Shri C, D.

Patel, Shri U. H.

Pn‘til. Shri Balasaheb Vikhe
Patil, Shri Shivraj V.

Patil, Shri Vasantrao

Patil, Shri Veerendra
Quadri, ghri 8. T,
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Ranjit Singh, Shri

Rao, Shri Jalagam Kondala
Rao, Shri M. Satyanarayana
Raut, Shri Bhola

Ravani, Shri Navin

Rawat Shrij Harish

Reddy, Shri G. Narsimha
Sahi, Shrimati Krishng
Sethi, Shri Prakash Chand
Shanmugam, Shri P.
Shantaram, Shri

Sharma, Shri Nand Kishore
Sharma, Shri Vishwa Nath
Shivkumar Singh, Shri
Sidna], Shri S, B.

Solanki, shri Babu Lal
Sontosh Mohan Dev, Shri
Sparrow, General R. S.
Tayyab Husain, Shri
Tewari, Shri Chandry Bhal Mani
Tripathi, Shri R. N.

Uike, Shrij Chhotelal
Venkataraman, Shri R.

Venkatasubbaiah, Shri P.
Verma, Shri Jai Ram
Vijaya Bhaskara, Shri K.
Vyas, Shri Girdhari Laj

MR. SPEAKER: The result of the
Division js:

Ayes: 36;

Noes: 85

The motion was megatived.

MR, SPEAKER: Now there is the
Second resolution by Shri Sudhir
Kumar Giri. We have to fix up the
time for discussion for this resolution.
Shall we fix two hours for this?

SEVERAL HON, MEMBERS: Yes.

MR, SPEAKER: Mr. Sudhir
Kumar Giri, now you can move your
resolution. _ _

17.10 hrs.

RESOLUTION ‘RE TAKING OVER
OF WHOLESALE TRADE IN CER-
TAIN ESSENTIAL COMMODITIES

SHRI SUDHIR KUMAR GIRI
(Contai): Mr. Speaker, with your
permission I beg to move:

“This House notes with grave
concern the abnormal rize in prices
pf all essential commodities of
human life, such as food-grains,
pulsesﬂ edible oils, cloth, kerosene,
coal, ete, in the country ranging
between 20 to 40 per cent. within
a short span of time and calls upon
the government to take over whole-
sale trade and curb the price rise
by ensuring supply of all the
essential commodities gt reduced
prices through fair price ghops.”

MR. SPEAKER: Some wamend-
mentgs have been given notice of.
But you may now continue,

SHRI SUDHIR KUMAR GIRI: Be-
fore starting my arguments in sup-
port of my resolution, I send my res-
pects through you to the people who
have sent me to thiz august House.
I remember their depressed and
hungry faces. Their hunger is due
to the price rise. = The government
at the Centre had changed several
times but they have not taken pro-
per steps to ameliorate the condi-
tions of millions of people who Iive
below the poverty line. Those who
were in power in 1971 promised that
poverty would be removed. But the
government records show that in 1877
the number of persong who lived be-
low poverty line increaseq from 40
per cent to 70 per cent. In 1977 the
government changeq and under the
new government these people were
not able to procure the minimum
necessities of life ang I shall put for-
ward through you to the House how
the price rise had taken place in re-
cent months.

In calculating the price rise I have
taken the year 1970-71 ag the base




